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mmediate eftect :-

F____ OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST) TIS HAZARI COURTS : DELHI
ORDER

in pursuance of High Court of Delhi, New Delhi Postings/Transfers order No.19/D3/Gaz.-IA/DHC/2024 dated
l‘5.ll5.2024 and in partial modification of order No.456/8668-8714/PowerlASJ/Gaz./PD&SJ West/2024 dated
20.r_l3.2024, following link Courts are hereby constituted to dispose of all urgent matters including urgent criminal
appIications/miscellaneous applications/Bail Bonds/remand work or any other urgent matters as well as compliance
of orders of Hon'bie Superior Courts/cases under Protection of Children from Sexual Offence Act (POCSO)/NDPS
Act and also work relate to cases other than NDPS Act, filed in the Courts of the Judicial Officers, whose names are
mentioned in column No.1 whenever they happen to be on leave or not available for any reason whatsoever, with

Ollrcer (Column Nu. 1)
.N Name nl the Judicial 1"‘ Llnk Judicial Olllcer 2"’ Llnk Judlclal Olllcer 3"‘ Llnk Judlclal Olllcer 4'“ Llnk Judlclal ulllcer 5"‘ Llnk Judicial Olllcer

1 l Principal District &
Ll Sessions Judge (W)

Sh. Vijay Sh:-1nkar_
ASJ-04

Sh. Gautam Manan,
ASJ-09

Ms. Shefali Barna Ia
Tandon, ASJ-O5

Sh. Sachin Jain.
ASJ-07(POCSO)

Sh. Hem Raj,
ASJ -OB
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_... _.._.___
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I Sh. Manish
5 Yadliuvanshi,
l /\SJ(SC-RC)-01

Sh. Rajinder Singh,
ASJ (SC-RC)-02

Ms. Kadambri
Awasthl, ASJ(i-‘i'Sc)
(RC)-O2

Ms. Mahima Rai Singh,
ASJ(FTSC)(RC)-01

Ms. Preetl Parewa
ASJ(FTSC)(POCSO)-01

Ms. Bablta Puniya,
ASJ(FTSC) (P0080)-
02

Sh Vrjay Shankar.
ASJ-04

Ms. Shelaii Barnala
Tandon, ASJ~05

Ms. Shivali Sharma,
ASJ-03

Ms. Ambika Singh,
ASJ-O2

Ms. Aanchal,
ASJ (SFTC)-01

Sh. Satvir Singh
Lamba;
Spl. Judge, (NDPS
Act)

J; P Ms. Shivali Sharma.
I ASJ-03
I

Sh. Hem Raj. ASJ -08 Sh. Vljay Shankar,
ASJ-04

Ms. Ha rieen Singh,
ASJ-01 (POCSO)

Sh. Satvir Singh
Larnba,
Spl. Judge, (NDPS Act)

Ms. Mahima Rai
Singh,
ASJ(Fl'SC)(RC)-01

__..__...________T
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:Sl1. Raiinder Singh.
i ASJ (SC»RC)-02

Sh. Manish
Yadhuvanshi,
ASJ(SC-RC)-01

Ms. Saumya Chauhan,
ASJ (FTC)-02

Sh. Ankit Mehta, ASJ
(SC~POCSO)-02

Sh. Sumeet Anand,
ASJ (Fl'C)—01

Sh. Hem Ra], ASJ -08

hs. Harieen Singh.
, ASJ-01 (POCSO)

Sh. Sachin Jain,
ASJ-07(POCSO)

Ms. Preeti Parewa
ASJ(Fi'SC)(POCSO)-
01

Ms. Kadambrl Awasthi,
ASJ(Fl'SC)(RC)-02

Ms. Ambika Singh.
ASJ-O2

Sh. Siddhartha Malik.
ASJ(SC-POCSO)~01
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‘ Sh. Hem Raj. ASJ -08 Sh. Satvir Singh
Lamba,
Spl. Judge, (NDPS Act)

Ms. Mahima Ral Singh,
ASJ(FTSC)(RC)-01

Sh. Viiay Shankar,
ASJ-04

Ms. Babita Puniya,
ASJ(FTSC) (POCSO)-
02

Sh. Sachln Jain.
ASJ-07(POCSO)

‘I
Sh. Gautam Manan.
ASJ-09

Sh. Viiay Shankar,
ASJ-04

Ms. Aditl Garg,
ASJ-06 (POCSO)

Sh. Hem Fla], ASJ -08 Sh. Manish
Yadhuvanshi,

Ms. Harleen Singh,
ASJ-01 (POCSO)

to
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+AS-I (FTC)-01

lsn Sachin Jain,
I ASJ-07(POCSO)
l

Ms. Harieen Singh,
ASJ-O1 (POCSO)

Ms. Ambika Singh,
ASJ-02

Ms. Aanchai,
ASJ (SPFC)-01

AS-l(SC-RC)

Sh. Hem Ra], ASJ -08 Ms. Kadambri
Awasthi, ASJ(Fl'SC)
(RC)~02

Sh. Sumeet Anand Ms. Aditi Garg,
ASJ-06 (POCSO)

Sh. Ankit Mehta, ASJ
(SC-POCSO)-O2

Ms. Saumya Chauhan,
ASJ (FTC)-02

Sh. Ralinder Singh,
ASJ (SC-RC)-02

Ms. Ambika Singh,
ASJ-02

r Sh. Satvir Singh
Lamba.
Spl. Judge, (NDPS Act)

Ms. Shivali Sharma,
ASJ-03

Sh. Sachin Jain.
ASJ-07(POCSO)

Ms. Babita Puniya,
ASJ(FTSC) (POCSO)-02

Ms. Kadambrl Awasthi,
ASJ(FTSC)(RC)-02

Sh. Gautam Manan,
ASJ-09
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Ms. Ambika Singh,
ASJ-02

Sh. Gautam Manan,
ASJ-09

Sh. Hem Rai, ASJ—08 Sh. Siddhartha Malik,
ASJ(SC-POCSO)-01

Ms. Aditi Garg,
ASJ-06 (POCSO)

Ms. Preeti Parewa
ASJ(FTSC)(POCSO)-
01

Ms. Aanchal
ASJ (serc)-01
;_..

Ms. Saumya Chauhan,
ASJ (FTC)-02

Sh. Manish
Yadhuvanshi,
ASJ(SC-RC)

Ms. Shivail Sharma,
ASJ-03

Sh. Gautam Manan,
ASJ-09

Ms. Ambika Singh.
ASJ-O2

.|> ; Ms. Saumya Chauhan.
ASJ (FTC)-02

Ms. Aanchal.
ASJ (SFIC)-01

Sh. Rajinder Singh,
ASJ (SC-RC)-02

Sh. Sumeet Anand, ASJ
(FTC)-01

Sh. Anklt Mehta. ASJ
(SC~POCSO)-02

Ms. Shivaii Sharma,
ASJ-03
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Ms. Aditi Garg.
ASJ-06 (POCSO)

Sh. Sumeet Anand,
ASJ (FTC)-01

Sh. Siddhartha Malik.
ASJ(SC-POCSO)-01

Sh. Gautam Manan,
ASJ-09

Sh. Manish
Yadh uvanshi,
ASJ(SC—RC)

Sh. Vijay Shankar.
ASJ-04

Ms. Shefali Barnala
it-mdon. ASJ-05

Ms. Amblka Singh,
ASJ-02

Ms. Kadambri
Awasthi, ASJ(FTSC)
(RC)-O2

Sh. Satvir Singh Lamba,
Spl. Judge, (NDPS Act)

Ms. Shivail Sharma,
ASJ-O3

Sh. Manish
Yadhuvanshi,
ASJ(SC-RC)

\= Sh. Anktt Mehta. ASJ
(SOPOCSO)-O2 Sh. Siddhartha Malik.

ASJ(SC-POCSO)-01
Sh. Sumeet Anand,
ASJ (FTC)-D1

Sh. Rallnder Singh, ASJ
(SC-RC)-02

Ms. Saumya Chauhan,
ASJ (FTC)-02

Ms. Ambika Singh,
ASJ-02
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Sh Siddhartha Malik.
ASJ(SC-POCSO)<01i

l
Sh. Ankit Mehta. ASJ
(SC-POCSO)-02

Ms. Babita Puniya,
ASJ(FTSC) (POCSO)-
02

Sh. Sachin Jain,
ASJ—07(POCSO)

Ms. Harieen Singh,
ASJ-01 (POCSO)

Ms. Aanchal,
ASJ (SF|'C)-01

Ms Preetl Parewa
AS.|(FTSC)(POCSO)-01

I

Ms. Babita Puniya,
ASJ(FTSC) (POCSO)-02

Sh. Satvir Singh
Lamba,
Spl. Judge, (NDPS
Act)

Ms. Aditi Garg,
ASJ~06 (POCSO)

Ms. Mahlma Raf Singh,
ASJ(FTSC)(RC)-01

Ms. Shetaii Barnala
Tandon, ASJ-05

Ms. Mahima Rat Singh, Ms. Kadambri Awasthi,
ASJ(FTSC)(RC)-O2

Ms. Aanchai,
ASJ (SFTC)-01

Ms. Preeti Parewa
ASJ(FTSC)(POCSO)-01

Sh. Siddhartha Maiik,
ASJ(SC—POCSO)-01

Sh. Hem Raj, ASJ ~08

l Ms. Kadambri Awasthi,
| ASJ(FTSC)(FtC)-02
M-‘

Ms. Mahima Rai Singh,
ASJ(FTSC)(RC)-01

Ms. Shefaii Barnaia
Tandon, ASJ-05

Sh. Vilay Shankar,
ASJ-04

Sh. Hem Ra], ASJ-08 Ms. Shlvaii Sharma,
ASJ-03.‘ Ms. Babrta Puniya,

ASJ(FTSC) (POCSO)-
02

Ms. Preeti Pa rewa
ASJ(FTSC)(POCSO)-01

Ms. Harieen Singh,
ASJ-01 (POCSO)

Sh. Manish
Yadhuvanshi,
ASJ(SC-RC)

Ms. Shetali Barnaia
Tandon, ASJ-05

Ms. Aditi Garg,
ASJ-06 (POCSO)
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PRINCIPAL D|STR|CT & SE$S|ONS JUDGE (WEST)



7;;//r7,)£"§ » / 7/1%
llo /Power/ASJ/Gaz./PD&SJ West/2024 Dated, Delhi the /515299’

If A Copyiowvarded for information and necessary action to :-
The Registrar General, High Court of Delhi, New Delhi.
the Principal District & Sessions Judge (HQs), Delhi.
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All the Judicial Officers concerned.
Branch lncharges, all Branches of West District, Tis Hazari Courts, Delhi.
The Administrative Officer (Judicial). Filing Section, West District, Tis Hazari Courts, Delhi.
The Secretary, Bar Association, Tis Hazari Courts, Delhi.
The PS to the undersigned.
Reader to the undersigned.
The Branch lncharge. Judicial Branch, Central District, Tis Hazari Courts, Delhi.
For uploading on layers.
For uploading on centralized website through layers.
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